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(b) No Divisional Manager has 
been promoted or upgraded to the 
level of General Manager during the 
last eight years.
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Rail Link between N*af*J Dam and 
.. **«»«Dam ' " , '

2299. SHRI BHAUSAHBB THO- 
W : Will the Minister <rf RAIL­
WAYS be pleased to state*

(a) whether it is . a fact that the
Minuter of Railways, shri L. N.

"iishra, had ijpAugurated cqnatruction 
U vJ**1 between Nangal Dam 
and Pbng Dam; and

to) if *o, whether construction 
°rk has been stilted on it?

JHE MINISTER o r  STATE 
*UxJrHB *®WISTRY OF RAIL- 
y^YS (SHRI SHUO NARAIN): (a)

(b) Due to severe constraint of
financial resources and heavy comit- 
ments already made it has not been
possible to undertake the construction 
of this line so far. It will, however,
be possible to consider this project
after the report of the National Trans­
port Policy Committee, is received
and a decision is taken by the Gov-'
emment about the policy to be fol­
lowed regarding the construction of
uneconomic railway lines in back­
ward areas of the country.

Junior Doctors of Northern Railway

2300. SHRI AMAR ROY FRA- 
DHAN: Will the Minister of RAIL­
WAYS be pleased to state:

(a) whether it is a fact that junior
doctors of the Northern Railway
Central Hospital had submitted their
charter of demands to the Railway
Ministry; and

(b) if so, the details thereof and 
the steps taken so far by Govern­
ment thereof?

THE MINISTER OF STATE 
IN THE MINISTRY OF RAIL­
WAYS (SHRI SHEO NARAIN): (a)
and (b). The Interns and House Sur­
geons who are not regular employees 
of the Railways, but are undergoing
training in the Central Hospital of
Ntfetthern Railway, submitted a char­
ter of ten demands to*1’ the Railway
Ministry. Decision on all the demands 
has been taken, except in regard to 
their demand for payment of remu­
neration tb Interns and enhancement 
of remuneration to Hbuse Surgeons.
Action in this regard is under ’ pro­
cess in consultation with the ' State 
Governments who are responsible for
payment' of remuneration to Interns.

Wani-Chanaka SaUway Line

2301. SHRI SANTOSHRAO GODE:
Will the Minister of RAILWAYS be
pleased to »tate:

(a) whether Government have 
satnctioiitd Wani-Chanaka Railwajr 
line in Vidarbha; and




